
The Patent Office Journal No. 06/2019 Dated 08/02/2019                                    6166 

 

 

              CONTINUED FROM PART- 2 

 

 

 

 

 

 

 

 

 

 

 

 

 

INTRODUCTION  
 

          

In view of the recent amendment made in the Designs (Amendment) Rules, 2008 with effect from 17/06/2008, 

Publication of the matter relating to Designs is being published in the Official Journal of The Patent Office. 

This Journal is being published on weekly basis on every Friday covering the various proceedings on Designs 

as required according to the provisions of under Rule 22, 25, 27 and 39 of the Design (Amendment) Rules, 

2008. All the enquiries on this Official Journal and other information as required by the public should be 

addressed to the Controller General of Patents, Designs & Trade Marks. Suggestions and comments are 

requested from all quarters so that the content can be enriched. 
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CANCELLATION PROCEEDINGS  

under Section 19 of the Designs Act, 2000 & 

Designs (Amendment) Rules, 2008 

 
(1) 

 
ñThe Ld. Deputy Controller of Patents & Designs passed an order on 01/02/2019 to dismiss the petition filed by L.G. Electronics 

India Private Limited ,  an Indian company incorporated  under the Companies Act, 1956 having its registered office at A-27, Mohan 

Cooperative Industrial Area, Mathura Road, New Delhi on 06/08/2012 for cancellation of registration of registered Design No. 

202764  dated 2
nd

 January 2006 under Class 15-99 titled as ñBase For Bottom Drawer Of Refrigeratorò  in the name of  Whirlpool of 

India Limited , an Indian company, of A-4, MIDC Industrial Area, Shirur Talika, Ranjangaon, Pune-419204, Maharashtra, India. 
 

(2) 

 
ñThe Ld. Deputy Controller of Patents & Designs passed an order on 01/02/2019 to dismiss the petition filed by L.G. Electronics 

India Private Limited ,  an Indian company incorporated  under the Companies Act, 1956 having its registered office at A-27, Mohan 

Cooperative Industrial Area, Mathura Road, New Delhi on 06/08/2012 for cancellation of registration of registered Design No. 

202765  dated 2
nd

 January 2006 under Class 15-99 titled as ñFacia For Bottom Drawer Of Refrigeratorò  in the name of  Whirlpool of 

India Limited , an Indian company, of A-4, MIDC Industrial Area, Shirur Talika, Ranjangaon, Pune-419204, Maharashtra, India. 
 

(3) 

 
ñThe Ld. Deputy Controller of Patents & Designs passed an order on 01/02/2019 to dismiss the petition filed by L.G. Electronics 

India Private Limited ,  an Indian company incorporated  under the Companies Act, 1956 having its registered office at A-27, Mohan 

Cooperative Industrial Area, Mathura Road, New Delhi on 06/08/2012 for cancellation of registration of registered Design No. 

202766  dated 2
nd

 January 2006 under Class 15-99 titled as ñBottom Drawer for Refrigeratorò  in the name of  Whirlpool of India 

Limited , an Indian company, of A-4, MIDC Industrial Area, Shirur Talika, Ranjangaon, Pune-419204, Maharashtra, India. 
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REGISTRATION OF DESIGNS 
 

The following designs have been registered. They are now open for public inspection. In the following each entry the Date of Registration is 

shown. The Priority Number, Priority Date and Priority Country  are also shown 

 

DESIGN NUMBER 299976  

 

 

CLASS 06-03 

FEATHERLITE OFFICE SYSTEMS (P) LTD., NO.16/A, MILLERS TANK 

BUND ROAD, BEHIND AMBEDKAR BHAWAN, VASANTHNAGAR, 

BANGALORE - 560052, KARNATAKA, INDIA.  

DATE OF REGISTRATION  04/12/2017 

TITLE  DESK 

PRIORITY NA  

DESIGN NUMBER 299994  

 

 

CLASS 06-03 

FEATHERLITE OFFICE SYSTEMS (P) LTD., NO.16/A, 

MILLERS TANK BUND ROAD, BEHIND AMBEDKAR 

BHAWAN, VASANTHNAGAR, BANGALORE - 560052, 

KARNATAKA, INDIA.  

DATE OF 

REGISTRATION  
04/12/2017 

TITLE  TABLE 

PRIORITY NA  

DESIGN NUMBER 300046  

 

 

CLASS 14-02 

GOOGLE LLC, 1600 AMPHITHEATRE PARKWAY, MOUNTAIN VIEW, 

CALIFORNIA 94043, U.S.A. 

DATE OF REGISTRATION  05/12/2017 

TITLE  LAPTOP 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/611,586  24/07/2017 U.S.A. 
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DESIGN NUMBER 300079  

 

 

CLASS 03-99 

COOLSIDE LIMITED, CENTRAL CHAMBERS, 93, HOPE STREET, 

SUITE 360, 4TH FLOOR, GLASGOW G2 6LD, UNITED KINGDOM.  

DATE OF REGISTRATION  06/12/2017 

TITLE  
HEAD SUPPORTING TRAVEL 

ACCESSORY 

PRIORITY   

PRIORITY NUMBER DATE COUNTRY 

6013457  06/06/2017 U.K. 
 

DESIGN NUMBER 300087  
 

 

 

 

 

 

CLASS 14-03 

GUANGDONG OPPO MOBILE TELECOMMUNICATIONS CORP. 

LTD., NO. 18, HAIBIN ROAD, WUSHA, CHANG''AN, DONGGUAN, 

GUANGDONG 523860, PEOPLEôS REPUBLIC OF CHI NA. 

DATE OF REGISTRATION  06/12/2017 

TITLE  MOBILE PHONE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

201730467666.2  28/09/2017 CHINA 
 

DESIGN NUMBER 300088  
 

 

 

 

 

CLASS 14-03 

GUANGDONG OPPO MOBILE TELECOMMUNICATIONS CORP. 

LTD., NO. 18, HAIBIN ROAD, WUSHA, CHANGôAN, DONGGUAN, 

GUANGDONG 523860, PEOPLEôS REPUBLIC OF CHINA.  

DATE OF REGISTRATION  06/12/2017 

TITLE  MOBILE PHONE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

201730467666.2  28/09/2017 CHINA 
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DESIGN NUMBER 300150  

 

 

CLASS 24-01 

NECTAR BIOPHARMA PVT. LTD., CORPORATE ADDRESS PLOT 

NUMBER 110, INDUSTRIAL AND BUSINESS PARK, PHASE 1, 

CHANDIGARH 160002. (REGISTERED ADDRESS S 401, 2ND FLOOR, 

GREATER KAILASH PART II, NEW DELHI DISTRICT SOUTH 

DELHI, DELHI, INDIA 110048.)  

DATE OF REGISTRATION  06/12/2017 

TITLE  BLOOD PRESSURE MONITOR 

PRIORITY NA  

DESIGN NUMBER 300593  

 

 

CLASS 09-01 

PRAMIT SANGHAVI, WZ -8/1, INDUSTRIAL AREA, KIRTI NAGAR, NEW DELHI - 

110 015, INDIA. 

DATE OF REGISTRATION  21/12/2017 

TITLE  BOTTLE 

PRIORI TY NA  

DESIGN NUMBER 300596  

 

 

CLASS 24-04 

RANDY H. WEINSTEIN, 399 BUSINESS PARK COURT, SUITE 201, WINDSOR, CA 

95492; US 

DATE OF REGISTRATION  22/12/2017 

TITLE  THERMAL PACK FOR KNEE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

201730263211.9  23/06/2017 CHINA 
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DESIGN NUMBER 300640  

 

 

CLASS 02-02 

SABYASACHI COUTURE, 86C, JATIN DAS ROAD, KOLKATA - 700029, WEST 

BENGAL, WHOSE PARTNERS ARE MR. SUKUMAR MUKHERJEE AND MR. 

SABYASACHI MUKHERJEE.  

DATE OF REGISTRATION  22/12/2017 

TITLE  LADIES GARMENT (SET) 

PRIORITY NA  

DESIGN NUMBER 300687  

 

 

CLASS 12-08 

BAYERISCHE MOTOREN WERKE AKTIENGESELLSCHAFT, 

PETUELRING 130, 80809, MUENCHEN, GERMANY. 

DATE OF 

REGISTRATION  
26/12/2017 

TITLE  CAR 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

DE 402017100781.9  30/06/2017 GERMANY 
 

DESIGN NUMBER 248271  

 

 

CLASS 15-04 

JOSEPH VÖGELE AG., JOSEPH-VÖGELE-STR.1, 67067 

LUDWIGSHAFEN/RHEIN, GERMANY; NATIONALITY: GERMAN  

DATE OF REGISTRATION  28/09/2012 

TITLE  
SCREED OF A ROAD MAKING 

MACHINE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

001322689  29/03/2012 OHIM 
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DESIGN NUMBER 261013  

 

 

CLASS 15-03 

MR. SUDHAKAR SAVALERAM DAKE, FLAT -A/6, SHRIKALP H.S.G. SOCIETY, 

PLOT RH -85, SHAHU NAGAR, G-BLOCK, MIDC, CHINCHWAD, PUNE -411019. 

DATE OF REGISTRATION  18/03/2014 

TITLE  SEED METERING DEVICE 

PRIORITY NA  

DESIGN NUMBER 273200  

 

 

CLASS 30-03 

HARESH SHAH, VASWANT MARKET, FLAT NO.2, OLD AGRA ROAD, 

PIMPALGAON BASWANT, TALUKA NIPHAD, DISTRICT -NASHIK, STATE -

MAHARASHTRA, INDI A, PIN CODE-422209. 

DATE OF REGISTRATION  30/06/2015 

TITLE  FEEDER FOR BIRDS 

PRIORITY NA  

DESIGN NUMBER 299914  

 

 

CLASS 08-06 

RITTAL GMBH & CO. KG, AUF DEM ST ÜTZELBERG, 

HERBORN 35745, GERMANY. 

DATE OF 

REGISTRATION  
30/11/2017 

TITLE  HANDLES 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

004024388  30/05/2017 EUIPO 
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DESIGN NUMBER 276100  

 

 

CLASS 08-99 

M/S. AMPHENOL ONMICONNECT INDIA PVT LTD, PLOT NO. 3/4B & 

5A, CMDAôS INDUSTRIAL AREA, MARAIMALAI NAGAR - 603209, 

TAMILNADU, INDIA. WHOSE DY. GENERAL  MANAGER IS MR. N. 

GOVINDARAJU.  

DATE OF REGISTRATION  28/09/2015 

TITLE  
WATERPROOF CABLE JUMPERS BOOTS 

FOR DIN CONNECTORS 

PRIORITY NA  

DESIGN NUMBER 276124   

 

 

 

 

CLASS 07-99 

NAYASA MULTIPLAST, PLOT NO. 224, 225, 227 & 228, VPO 

BELA BATHRI, SANTOKHGARH, DISTRICT UNA -174301, 

HIMACHAL PRADESH, INDIA, WHOSE PARTNERS ARE 

SACHIN SACHDEV, MANASI SACHDEV & RAVI CHAWLA.  

DATE OF 

REGISTRATION  
29/09/2015 

TITLE  TRAY 

PRIORITY NA  

DESIGN NUMBER 293203  
 

 

 

 

 

 

 

CLASS 09-03 

WM. WRIGLEY JR. COMPANY, 1132 WEST BLACKHAWK STREET, CHICAGO, 

IL 60642, U.S.A. 

DATE OF REGISTRATION  28/04/2017 

TITLE  PACKAGING 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/582,661  28/10/2016 U.S.A. 
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DESIGN NUMBER 293289  

 

 

CLASS 24-01 

SIEMENS HEALTHCARE GMBH, HENKESTR. 127, 

91052 ERLANGEN, GERMANY. 

DATE OF 

REGISTRATION  
02/05/2017 

TITLE  
PATIENT TABLE (PARTS 

THEREOF-) 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

201630542424.0  08/11/2016 CHINA 
 

DESIGN NUMBER 301060  

 

 

CLASS 21-01 

SMARTIVITY LABS PRIVATE LIMITED, 1ST FLOOR, 

258, KULDEEP HOUSE, LANE NO. 3, WESTEND MARG, 

SAIDULAJAB, NEW DELHI - 110030. 

DATE OF 

REGISTRATION  
05/01/2018 

TITLE  
SKEEBALL ZONE LAUNCHER 

GAME 

PRIORITY NA  

DESIGN NUMBER 301064  

 

 

CLASS 21-01 

SMARTIVITY LABS PRIVATE LIMITED, 1ST FLOOR, 

258, KULDEEP HOUSE, LANE NO. 3, WESTEND 

MARG, SAIDULAJAB, NEW DELHI - 110030. 

DATE OF 

REGISTRATION  
05/01/2018 

TITLE  DRAGON SLIDE COASTER TOY 

PRIORITY NA  



The Patent Office Journal No. 06/2019 Dated 08/02/2019                                    6175 

 

 

DESIGN NUMBER 301154  

 

 

CLASS 08-03 

M/S. DAYANAND POWER TOOLS, MURLIDHAR 

NAGAR, AMAR NAGAR ROAD, DOBARIYAWADI, 

JETPUR-360370, DIST: RAJKOT, GUJARAT, 

INDIA, WHOSE PROPRIETOR IS KETAN S. 

VADODARIYA.  

DATE OF 

REGISTRATION  
09/01/2018 

TITLE  CUTTING TOOL 

PRIORITY NA  

DESIGN NUMBER 308290  

 

 

CLASS 02-02 

SABYASACHI COUTURE, 86C, JATIN DAS ROAD, KOLKATA - 700029, STATE OF 

WEST BENGAL, WHOSE PARTNERS ARE MR. SUKUMAR MUKHERJEE AND 

MR. SABYASACHI MUKHERJEE.  

DATE OF REGISTRATION  31/07/2018 

TITLE  GARMENT (SET) 

PRIORITY NA  

DESIGN NUMBER  308296  

 

 

CLASS 02-02 

SABYASACHI COUTURE, 86C, JATIN DAS ROAD, KOLKATA - 700029, STATE OF 

WEST BENGAL, WHOSE PARTNERS ARE MR. SUKUMAR MUKHERJEE AND 

MR. SABYASACHI MUKHERJEE.  

DATE OF REGISTRATION  31/07/2018 

TITLE  GARMENT (SET) 

PRIORITY NA  
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DESIGN NUMBER 275707  

 

 

CLASS 02-01 

THE PROCTER & GAMBLE COMPANY, ONE PROCTER & GAMBLE PLAZA, 

CINCINNATI, OH 45202, UNITED STATES OF AMERICA.  

DATE OF REGISTRATION  17/09/2015 

TITLE  ABSORBENT ARTICLE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/520,801  18/03/2015 U.S.A. 
 

DESIGN NUMBER 300243  

 

 

CLASS 28-03 

NECTAR BIOPHARMA PVT. LTD., CORPORATE ADDRESS PLOT 

NUMBER 110, INDUSTRIAL AND BUSINESS PARK, PHASE 1, 

CHANDIGARH 160002. (REGISTERED ADDRESS S 401, 2ND FLOOR, 

GREATER KAILASH PART II, NEW DELHI DISTRICT SOUTH DELHI, 

DELHI, INDIA 110048.)  

DATE OF REGISTRATION  09/12/2017 

TITLE  BODY MASSAGER 

PRIORITY NA  

DESIGN NUMBER 300344  

 

 

CLASS 05-05 

WILDCRAFT INDIA PVT. LTD., 15TH CROSS ROAD, OUTER 

RING ROAD,  J.P. NAGAR 4TH PHASE BANGALORE - 560078. 

DATE OF 

REGISTRATION  
13/12/2017 

TITLE  TEXTILE FABRIC 

PRIORITY NA  
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DESIGN NUMBER 300348  

 

 

CLASS 05-05 

WILDCRAFT INDIA PVT. LTD., 15TH CROSS ROAD, OUTER RING 

ROAD, J.P. NAGAR 4TH PHASE BANGALORE - 560078. 

DATE OF REGISTRATION  13/12/2017 

TITLE  TEXTILE FABRIC 

PRIORITY NA  

DESIGN NUMBER 300359  

 

 

CLASS 12-12 

KRONA LIQUATEC LTD., H -27, BALI NAGAR, NEAR RAMESH NAGAR METRO 

STATION, NEW DELHI -110015, INDIA. 

DATE OF REGISTRATION  14/12/2017 

TITLE  BABY WALKER  

PRIORITY NA  

DESIGN NUMBER 300375  

 

 

CLASS 26-03 

HAVELLS INDIA LTD., 904, 9TH FLOOR, SURYA KIRAN BUILDING, K G 

MARG, CONNAUGHT PLACE, NEW DELHI - 110001. 

DATE OF REGISTRATION  14/12/2017 

TITLE  FLOOD LIGHT 

PRIORITY NA  
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DESIGN NUMBER 300440  

 

 

CLASS 15-99 

1.DAYANAND SHARMA, DEPARTMENT OF CIVIL ENGINEERING, SARDAR 

VALLABHBHAI NATIONAL INSTITUTE OF TECHNOLOGY (SVNIT), 

ICHCHHANATH, SURAT, GUJARAT - 395007, INDIA. 2. KUNWAR DURG VIJAY 

SINGH YADAV, DEPARTM ENT OF CIVIL ENGINEERING, SARDAR 

VALLABHBHAI NATIONAL INSTITUTE OF TECHNOLOGY (SVNIT), 

ICHCHHANATH, SURAT, GUJARAT - 395007, INDIA. 

DATE OF REGISTRATION  16/12/2017 

TITLE  COMPOSTER 

PRIORITY NA  

DESIGN NUMBER 300468  

 

 

CLASS 14-03 

SAMSUNG ELECTRONICS CO., LTD., 129, SAMSUNG-RO, YEONGTONG-GU, 

SUWON-SI, GYEONGGI-DO 16677, REPUBLIC OF KOREA. 

DATE OF REGISTRATION  18/12/2017 

TITLE  MOBILE PHONE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

30-2017-0028979  23/06/2017 REPUBLIC OF KOREA 
 

DESIGN NUMBER 300480  

 

 

CLASS 09-03 

KAMALVIR SINGH, S/O RANDIP SINGH, VILLAGE 

SIRKAPRA, POST OFFICE MARU, DISTRICT PATIALA, 

PIN 147202 (PUNJAB) INDIA. 

DATE OF 

REGISTRATION  
18/12/2017 

TITLE  POLLEN COLLECTOR 

PRIORITY NA  
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DESIGN NUMBER 307940  

 

 

CLASS 02-02 

SABYASACHI COUTURE, 86C, JATIN DAS ROAD, KOLKATA - 700029, STATE OF 

WEST BENGAL, WHOSE PARTNERS ARE MR. SUKUMAR MUKHERJEE AND 

MR. SABYASACHI MUKHERJEE.  

DATE OF REGISTRATION  23/07/2018 

TITLE  SAREE AND BLOUSE (SET) 

PRIORITY NA  

DESIGN NUMBER 307946  

 

 

CLASS 02-02 

SABYASACHI COUTURE, 86C, JATIN DAS ROAD, KOLKATA - 700029, STATE OF 

WEST BENGAL, WHOSE PARTNERS ARE MR. SUKUMAR MUKHERJEE AND 

MR. SABYASACHI MUKHERJEE.  

DATE OF REGISTRATION  23/07/2018 

TITLE  GARMENT (SET) 

PRIORITY NA  

DESIGN NUMBER 307952  

 

 

CLASS 02-02 

SABYASACHI COUTURE, 86C, JATIN DAS ROAD, KOLKATA - 700029, STATE 

OF WEST BENGAL, WHOSE PARTNERS ARE MR. SUKUMAR MUKHERJEE 

AND MR. SABYASACHI MUKHERJEE.  

DATE OF REGISTRATION  23/07/2018 

TITLE  GARMENT (SET) 

PRIORITY NA  
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DESIGN NUMBER 308047  

 

 

CLASS 11-01 

HOPE (INDIA) POLISHING WORKS PVT. LTD., HOPE HOUSE, PLOT NO. -

2, OFF.CHANDIVALI FARM ROAD, CHANDIVALI, ANDHERI(EAST), 

MUMBAI -400072. 

DATE OF REGISTRATION  26/07/2018 

TITLE  DIAM OND 

PRIORITY NA  

DESIGN NUMBER 308066  

 

 

CLASS 02-04 

RELAXO FOOTWEARS LIMITED, AGGARWAL CITY SQUARE, PLOT 

NO. 10, MANGLAM PLACE, DISTRICT CENTRE, SECTOR - 3, ROHINI, 

DELHI 110085. 

DATE OF REGISTRATION  26/07/2018 

TITLE  FOOTWEAR 

PRIORITY  NA 

DESIGN NUMBER 224229  

 

 

CLASS 08-06 

M/S. SANVI ENTERPRISE, GONDAL ROAD HIGHWAY 

(N.H.8-B) B/H SAURASHTRA SOLVENT, NR. DHOKIYA 

MOTORS (KOTHARIYA) RAJKOT, GUJARAT -INDIA, 

WHOSE PARTNERS ARE KANJIBHAI NAGJIBHAI 

SAGPARIYA, YOGESHBHAI KANJIBHAI SAGPARIYA AND 

VIMAL KANJIBHAI SAGPARIYA.  

DATE OF 

REGISTRATION  
07/08/2009 

TITLE  HINGES 

PRIORITY NA  
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DESIGN 

NUMBER 
236644  

 

 

CLASS 02-02 

WALKING MEDIA., 503/204, UDYAN 

DARSHAN, OPP. ODEON, 

GHATKOPAR (EAST), MUMBAI -

400075., MAHARASHTRA, INDIA  

DATE OF 

REGISTRATION  
11/05/2011 

TITLE  

T-SHIRT (WITH A 

SCREEN & 

SPEAKERS) 

PRIORITY NA  

DESIGN NUMBER 285195  

 

 

CLASS 11-01 

MR. KAVIT SUTARIYA, 2702, RNA MIRAGE, S.K. AHIRE MARG, 

WORLI, MUMBAI -400018, MAHARASHTRA, INDIA.  

DATE OF REGI STRATION  15/07/2016 

TITLE  EARRINGS SET 

PRIORITY NA  

DESIGN NUMBER 285221  

 

 

CLASS 11-01 

MR. KAVIT SUTARIYA, 2702, RNA MIRAGE, S.K. AHIRE MARG, WORLI, 

MUMBAI -400018, MAHARASHTRA, INDIA.  

DATE OF REGISTRATION  15/07/2016 

TITLE  EARRINGS SET 

PRIORITY NA  



The Patent Office Journal No. 06/2019 Dated 08/02/2019                                    6182 

 

 

DESIGN NUMBER 292315  

 

 

CLASS 08-05 

MAHINDRA & MAHINDRA LIMITED, MAHINDRA TOWERS, DR. G.M. 

BHOSALE MARG, WORLI, MUMBAI - 400 018. 

DATE OF REGISTRATION  31/03/2017 

TITLE  DOWEL PULLER 

PRIORITY NA  

DESIGN NUMBER 300881  

 

 

CLASS 06-09 

PEPS INDUSTRIES PVT. LTD., # 7/83, S.F.NO 192 

UTHUPALAYAM ROAD, ARASUR POST COIMBATORE -

641 407. 

DATE OF 

REGISTRATION  
29/12/2017 

TITLE  MATTRESS 

PRIORITY NA  

DESIGN NUMBER 300912  

 

 

CLASS 23-04 

KONINKLIJKE PHILIPS N. V., HIGH TECH CAMPUS 5, 5656 AE EINDHOVEN, 

THE NETHERLANDS.  

DATE OF REGISTRATION  01/01/2018 

TITLE  AIR PURIFIER WITH HUMIDIFIER 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

004086007  04/07/2017 EUIPO 
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DESIGN NUMBER 308318  

 

 

CLASS 02-02 

SABYASACHI COUTURE, 86C, JATIN DAS ROAD, KOLKATA - 700029, STATE OF 

WEST BENGAL, WHOSE PARTNERS ARE MR. SUKUMAR MUKHERJEE AND 

MR. SABYASACHI MUKHERJEE.  

DATE OF REGISTRATION  01/08/2018 

TITLE  SAREE AND BLOUSE (SET) 

PRIORITY NA  

DESIGN NUMBER 308322  

 

 

CLASS 02-02 

SABYASACHI COUTURE, 86C, JATIN DAS ROAD, KOLKATA - 700029, STATE OF 

WEST BENGAL, WHOSE PARTNERS ARE MR. SUKUMAR MUKHERJEE AND 

MR. SABYASACHI MUKHERJEE.  

DATE OF REGISTRATION  01/08/2018 

TITLE  GARMENT 

PRIORITY NA  

DESIGN NUMBER 280034  

 

 

CLASS 13-99 

AKSHAR TECHNOPLAST LLP., 10, RADHE IND. ESTATE, VIL: ZAK, TAL: 

DEHGAM, DIST: GANDHINAGAR, 382305 -GUJARAT, INDIA.  

DATE OF REGISTRATION  02/02/2016 

TITLE  BATTERY CASE 

PRIORITY NA  
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DESIGN NUMBER 280198  

 

 

CLASS 15-01 

TRIVENI TURBINE LIMITED, 12A, PEENYA INDUSTRIAL 

AREA, BANGALORE -560058. 

DATE OF 

REGISTRATION  
08/02/2016 

TITLE  
STEAM CASING OF A STEAM 

TURBINE 

PRIORITY NA  

DESIGN NUMBER 288481  

 

 

CLASS 24-02 

KARL STORZ GMBH & CO. KG, MITTELSTRASS E 8, D-78532 

TUTTLINGEN, GERMANY.  

DATE OF REGISTRATION  11/11/2016 

TITLE  VIDEO LARYNGOSCOPE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

003126416-0004  13/05/2016 OHIM 
 

DESIGN NUMBER 303178  

 

 

CLASS 23-03 

COUNCIL OF SCIENTIFIC AND INDUSTRIA L RESEARCH, 2, 

RAFI MARG, NEW DELHI - 110001, INDIA. 

DATE OF 

REGISTRATION  
05/03/2018 

TITLE  GAS BURNER 

PRIORITY NA  
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DESIGN NUMBER 303259  

 

 

CLASS 15-04 

J.C. BAMFORD EXCAVATORS LTD., LAKESIDE 

WORKS, ROCESTER, UTTOXETER, STAFFORDSHIRE, 

ST14 5JP, UNITED KINGDOM.  

DATE OF 

REGISTRATION  
06/03/2018 

TITLE  SUNROOF FOR COMPACTOR 

PRIORITY NA  

DESIGN NUMBER 303327  

 

 

CLASS 25-02 

MR. JAGDISHBHAI AMRUTLAL FALDU, SURVEY NO. 

137/2, PLOT NO-11, OM INDUSTRIAL AREA, B/H. GEB SUB 

STATION, VE RAVAL -PADAVALA ROAD, PADAVALA -

360024, TAL: KOTDA SANGANI, DIST: RAJKOT, 

GUJARAT, INDIA.  

DATE OF 

REGISTRATION  
08/03/2018 

TITLE  GRATING FRAME 

PRIORITY NA  

DESIGN NUMBER 275716  

 

 

CLASS 10-04 

USTER TECHNOLOGIES AG, SONNENBERGSTRASSE 10, CH-8610 USTER, 

SWITZERLAND.  

DATE OF REGISTRATION  17/09/2015 

TITLE  YARN-TESTING DEVICE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

2015-00239  20/03/2015 SWITZERLAND 
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DESIGN NUMBER 275719  

 

 

CLASS 10-04 

USTER TECHNOLOGIES AG, SONNENBERGSTRASSE 10, CH-8610 USTER, 

SWITZERLAND.  

DATE OF REGISTRATION  17/09/2015 

TITLE  YARN-TESTING DEVICE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

2015-00239  20/03/2015 SWITZERLAND 
 

DESIGN NUMBER 275893  

 

 

CLASS 09-03 

M/S RANGOLI PAPER PRODUCTS PRIVA TE LIMITED, 25 -B, MAHARAJPURA 

INDUSTRIAL AREA, PINTO PARK, MORAR, GWALIOR - 474005 (M.P.). WHOSE 

DIRECTORS IS MR. VINAY ANANDANI.  

DATE OF REGISTRATION  21/09/2015 

TITLE  PAPER CONTAINER 

PRIORITY NA  

DESIGN NUMBER 275894  

 

 

CLASS 09-03 

M/S RANGOLI PAPER PRODUCTS PRIVATE LIMITED, 25 -B, MAHARAJPURA 

INDUSTRIAL AREA, PINTO PARK, MORAR, GWALIOR - 474005 (M.P.). WHOSE 

DIRECTOR IS MR. VINAY ANANDANI.  

DATE OF REGISTRATION  21/09/2015 

TITLE  PAPER CONTAINER 

PRIORITY NA  
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DESIGN NUMBER 275936  

 

 

CLASS 10-06 

SOLEX AUTO PVT. LTD., E -2, UPSIDC INDUSTRIAL AREA, BEGRAJPUR, 

MUZAFFAR NAGAR, U.P., INDIA.  

DATE OF REGISTRATION  22/09/2015 

TITLE  HORN 

PRIORITY NA  

DESIGN NUMBER 276081  

 

 

CLASS 06-01 

SANDIP SURESHBHAI AGARWAL, NEW  BAPUNAGAR STREET NO. 01, NEAR 

JILLA GARDEN, RAJKOT, GUJARAT, RESIDING AT 4/5, KISHANPARA MAIN 

ROAD, CHITRAKUT APPARTMENT BLOCK NO. 501, RAJKOT, GUJARAT.  

DATE OF REGISTRATION  28/09/2015 

TITLE  CHAIR 

PRIORITY NA  

DESIGN NUMBER 276083  

 

 

CLASS 06-01 

SANDIP SURESHBHAI AGARWAL, NEW BAPUNAGAR STREET NO. 01, NEAR 

JILLA GARDEN, RAJKOT, GUJARAT, RESIDING AT 4/5, KISHANPARA MAIN 

ROAD, CHITRAKUT APPARTMENT BLOCK NO. 501, RAJKOT, GUJARAT.  

DATE OF REGISTRATION  28/09/2015 

TITLE  CHAIR 

PRIORITY NA  
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DESIGN NUMBER 276084  

 

 

CLASS 06-01 

SANDIP SURESHBHAI AGARWAL, NEW BAPUNAGAR STREET NO. 01, NEAR 

JILLA GARDEN, RAJKOT, GUJARAT, RESIDING AT 4/5, KISHANPARA MAIN 

ROAD, CHITRAKUT APPARTMENT BLOCK NO. 501, RAJKOT, GUJARAT.  

DATE OF REGISTRATIO N 28/09/2015 

TITLE  CHAIR 

PRIORITY NA  

DESIGN NUMBER 286591  

 

 

CLASS 10-04 

UTILITA ENERGY LIMITED, UTILITA HOUSE, MOORSIDE ROAD, 

WINCHESTER, HAMPSHIRE UNITED KINGDOM - SO23 7RX. 

DATE OF REGISTRATION  01/09/2016 

TITLE  SMART METER HANDSET COVER 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

5001825  01/03/2016 U.K. 
 

DESIGN NUMBER 293731  

 

 

CLASS 15-05 

NISSAN CLEAN INDIA PVT. LTD., 407, 4TH FLOOR, ARVIND AVENUE, 

KHOKHARA CIRCLE, MANINAGAR (E) AHMEDABAD - 380 026 (GUJARAT) 

INDIA.  

DATE OF REGISTRATION  15/05/2017 

TITLE  
WASHING INSTALLATIONS FOR MOTOR 

CARS 

PRIORITY NA  
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DESIGN NUMBER 301570  
 

 

 
 

CLASS 02-04 

RELAXO FOOTWEARS LIMITED, AGGARWAL CITY 

SQUARE, PLOT NO. 10, MANGLAM PLACE, DISTRICT 

CENTRE, SECTOR - 3, ROHINI, DELHI 110085. 

DATE OF 

REGISTRATION  
24/01/2018 

TITLE  FOOTWEAR 

PRIORITY NA  

DESIGN NUMBER 301677  

 

 

CLASS 10-05 

KANO COMPUTING LIMITED, 69 -79 MILE END ROAD, 

LONDON, E1 4TT, UNITED KINGDOM.  

DATE OF 

REGISTRATION  
25/01/2018 

TITLE  
SENSOR FOR MOTION SENSOR 

KIT 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

004123396-0001  27/07/2017 EUIPO 
 

DESIGN NUMBER 301680   

 

 

 

 

 

 

 

CLASS 14-02 

KANO COMPUTING LIMITED, 69 -79 MILE END ROAD, 

LONDON, E1 4TT, UNITED KINGDOM.  

DATE OF 

REGISTRATION  
25/01/2018 

TITLE  KEYBOARD 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

004123412-0001  27/07/2017 EUIPO 
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DESIGN NUMBER 308833  

 

 

CLASS 23-01 

BRILLIANCE SOLUTION WATER TREATMENT TECHNOLOGY PRIVATE 

LIMITED, B -1, 705, LOKNAYAKPURAM, BAKKARWALA, NAN GLOI, DELHI - 

110041. 

DATE OF REGISTRATION  16/08/2018 

TITLE  RO WATER PURIFIER 

PRIORITY NA  

DESIGN NUMBER 308923  

 

 

CLASS 23-02 

HSIL LIMITED, 2 RED CROSS PLACE, KOLKATA - 

700001, WEST BENGAL, INDIA. 

DATE OF 

REGISTRATION  
20/08/2018 

TITLE  WATER CLOSET 

PRIORITY NA  

DESIGN NUMBER 294668  

 

 

CLASS 12-06 

VOGO CO., LTD., 21-196, BONDONG-GIL, GEUNDEOK -MYEON, 

SAMCHEOK -SI, GANGWON-DO 25936, REPUBLIC OF KOREA. 

DATE OF 

REGISTRATION  
13/06/2017 

TITLE  MIDGET SUBMARINE 

PRIORITY NA  


